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Defective Register

Print

Defective Case Register from 2024-09-19 to 2024-09-19

- Advocate for Date of

SI.NO.|Filing No Petioner/Caveator |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO

1 D-WP(C)/40528/2024 EKEIT RANJAN f824'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

5 D- SANJIB KUMAR  [2024-09-

CRLMC/27941/2024 |BHANJADEO 19 1.Synopsis and List of date and event not
signed,2-A.fee Rs.1.10 not paid on c.copy
under annex.-1

D. £024.09. (0-RECEIPT SHOWING SERV.COPY TO

3 ABLAPL/28128/2024 SIPHARTHA DAS |70 AG/CG/IT/CT/ETC.NOT FILED.

s> DHANOJ KUMAR 2024-09- (00 i op e NOT FILED,

CRLMA/28336/2024 [SAHOO 19 ' :

PRAFULLA £024.09. [0-RECEIPT SHOWING SERV.COPY TO

5 D-WP(C)/40128/2024 KUMAR 10 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.09. | |"NEAT.LEGIBLE ATTESTED

6 CRLMP/27987/2024 |TYOTIPATNAIK  |7g ANNEXURES NOT FILED.

PAGE NUMBER IN DATE CHART BE
OMITTED2.PAGE NO.18 TO 20 NOT NEAT
and LEGIBLE 3.IN AFFIDAVIT HEADING
THE WORD CRLMC BE CHANGED

- PABITRA KUMAR 2024.09- € ECEIPT SHOWING SERY COPY TO

BLAPL/28151/2024 |[NAYAK 19 ' :
6-RECEIPT SHOWING SERV.COPY TO

D. 5024.09. AG/CG/IT/CT/ETC.NOT FILED.

8 BLAPL/28343/2004 |SK- ZAFARULLA [7g 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

9 |D-WP(C)/40388/2024| ) VATNA RUMAR E024-05- s 6061y /ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o P- BIDHUBHUSANA [2024-09- |11-NEAT,LEGIBLE ATTESTED

ABLAPL/28121/2024 MOHAPATRA 19 ANNEXURES NOT FILED.
page no.12 not legible
6-RECEIPT SHOWING SERV.COPY TO

11 |D-WP(C)/40352/2024 ERA‘?{X[;T KUMAR f824'09' AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
12 |D-WP(C)/40209/2024 EX%EAKANTA %824'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- 5024-09. AG/CG/IT/CT/ETC.NOT FILED.
13 ABLAPL/28342/2004 AKASH BHUYAN 19 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
. P soriEswaR  anzeos. CRECHRESHOWING SERVCOPYTO
CRLMC/28143/2024 |RATH 19 ) )
. P CurprEr e, ERECHT SHOWING SERVCOPY TO
ABLAPL/28146/2024 MOHANTY 19 ’ ’
6-RECEIPT SHOWING SERV.COPY TO
SOMANATH 2024-09-
16 D-WP(C)/40170/2024 NANDA 19 AG/CG/IT/CT/ETC.NOT FILED.
. b SN PRASAD. 20240 £ RECEIT SHOWING SERY COPY 10
CONTC/40217/2024 |PRADHAN 19 ‘ ’
1. Authentication fee due on the Appellate
TUSAR KUMAR  2024-09- |Court Judgement Rs. 1.10 not paid.Decree Rs.
18 D-RSA/40254/2024 MISHRA 19 4.50 not paid 2.Index and annexures are not
page marked
5 P AptRA) iz, ERECET SHOWING SERVCOPY TO
CMAPL/40347/2024 MOHANTY 19 ’ ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20 D- ADV 2024-09- [10-SUBJECT CODE NOT
CONTC/40113/2024 ' 19 FURNISHED/INCORRECTLY
MENTIONED
. TRLOCHAN  uzea. S RECEIT SIOWING SERY COPYTO
BLAPL/28251/2024 |DASH 19 ) ’

. NOTRIAYA  aizags. ERECEIT SHOWING SER COPY TO
BLAPL/28225/2024 |SAHOO 19 ) )
P AKSEAYY i, ERECET SHOWING SERCOPY TO
BLAPL/28178/2024 |KUMAR SAHOO |19 ) ’

6-RECEIPT SHOWING SERV.COPY TO
24 D- SUSIL KUMAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28199/2024 |PATTNAIK 19
page no. 10 not neatly legible
. MANORANIAN  aizis. ERECEIFT SHOMING SRV COPY TO
ABLAPL/28338/2024 |DAS 19 ) ’
6-RECEIPT SHOWING SERV.COPY TO
26 D-WP(C)/40109/2024 [ARUNKUMAR - 2024-09- 1\ = 11/ T/ETC NOT FILED,
PATRA 19
6-RECEIPT SHOWING SERV.COPY TO
27 |D-CRLA/28339/2024 /X OTIRMAYA - 12024-09- 1) /06 /AT/CT/ETC.NOT FILED.
SAHOO 19
28 D-WP(C)/40169/2024 PRASANNA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR DASH 19 AG/CG/IT/CT/ETC.NOT FILED.
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10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

1.Synopsis and date charts are not
alphabetically paginated.2.The name of the all
the counsel in capital letters and mobile
number in Vakaltnama not furnished.
6-RECEIPT SHOWING SERV.COPY TO

29  |D-WP(C)/40367/2024 (S)‘EfNA KUMAR f824'09' AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- (0-RECEIPT SHOWING SERV.COPY TO

30 CONTC/40223/2024 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

31 ABLAPL/28274/2024 PRATIK NAYAK 19 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- [11-NEAT,LEGIBLE ATTESTED

32 BLAPL/28301/2024 RAMESHSAHOO /g ANNEXURES NOT FILED.

First para of page no.14 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-09-

33 D-WP(C)/40336/2024 PRADHAN 19 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SMARAIJIT 2024-09-

34 D-WP(C)/40363/2024 PRADHAN 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

35 |D-WP(C)/40246/2024 }S{%%%ANKAR f824'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

36 |D-WP(C)/40520/2024 ) O RANAN 802405 60611 T/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

37 D- SARBESWAR 2024-09- |30-OTHER DEFECT (IF ANY)

BLAPL/28325/2024 |SAHOO 19
1. Page n0s.23,25,26,27 and 32 not page
marked on the file.
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-09-

38 D-WP(C)/40375/2024 KUMAR MISHRA |19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- [11-NEAT,LEGIBLE ATTESTED
39 BLAPL/283352024 AMITBISWAL = yg ANNEXURES NOT FILED.
Page 21 not neat.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
40 D-WP(C)/40391/2024 |SWAPNIL ROY 19 AG/CG/IT/CT/ETC.NOT FILED.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
41 ABLAPL/28340/2024 PITAMBAR JENA 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
42 |D-WP(C)/40125/2024 KUNAL KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 19
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
43 D- MANORANJAN  2024-09- 30-OTHER DEFECT (IF ANY)
BLAPL/28269/2024 |ACHARYA 19 As per rejection order , name of the trial court
not tally in synopsis, petn. page no.2 and
prayer.
6-RECEIPT SHOWING SERV.COPY TO
44 D-WP(C)/40368/2024 %\JXQ;NA KUMAR %824_09_ AG/CG/IT/CT/ETC.NOT FILED.
5 D nouAN  boosos CRECHIT SHOWING SERVCOPY 10
CONTC/40240/2024 |PRADHAN 19 ) )
w6 D KULDEEP — 2024-09- (5 L o N OTFILED,
BLAPL/28306/2024 |MOHANTY 19 ) )
g D SUBHENDU 2024-09- [0\ ot o NG FILED,
ABLAPL/28356/2024 KUMAR NAYAK |19 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
48 D- INYANANANDA [2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/28355/2024 | PANDA 19 ANNEXURES NOT FILED.
Page8 not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- PRAMOD KUMAR [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
49 BLAPL/28187/2024 INIGAM 19 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
D. ANUGRAHA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
50 BLAPL/28305/2024 NARAYAN 19 9-PROVISION OF LAW NOT FURNISHED
SAMANTRAY ON TOP OF CAUSE TITLE.
BHASKAR 02400 1-COURT FEE IS DEFICIENT.
51 D-CMP/40135/2024 |CHANDRA )
19 Court fees not paid on c.m.p and [.LA -1121 of
PANDA 2024
o b ANORANIAN a0t CRECHET SHOWING SERY COPY 0
ABLAPL/28094/2024 \DAS 19 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
53 D- ADV 2024-09-
CONTC/40253/2024 ) 19 N EACH PAGE OF PETITION YEAR OF
THE DISP. CASE 28167 OF 2023 BE
CHANGED TO 2022
54 D-WP(C)/40403/2024 |IDIPTI RANJAN 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BHOKTA 19 AG/CG/IT/CT/ETC.NOT FILED.
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Page No.48 as per annuxure-9 the date of
Representation do correction in Index
6-RECEIPT SHOWING SERV.COPY TO

s D- INYANANANDA  2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/28360/2024|PANDA 19 Vakalatnama properly stamped, Executed and
accepted - Executed by minor
10-SUBJECT CODE NOT
56 D- PRASANTA 2024-09- FURNISHED/INCORRECTLY
CRLMC/28292/2024 |\KUMAR MISHRA |19 MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

37 IRVWPET/35134/2024 SRIDHAR RATH 1o
1. Period of Delay 691 days
6-RECEIPT SHOWING SERV.COPY TO

o D- SURYAKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27355/2024 [DWIBEDI 19 certified copy of rejection order not filed in
ANNEX.5
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

59 ABLAPL/28249/2024 BHARAT JALLI 19 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

60  D-WP(C)/40111/2024 ;{ﬁlggmm f824'09'

Logo Rs 50/- and Legal Associate welfare
fund Rs 10/-not paid on V nama
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

61 CRLMP/28201/2024 SUJATA JENA 19 AG/CG/IT/CT/ETC.NOT FILED.
1.As per Index Letter dated 30.09.2024 does

62  [D-WP(C)/39941/2024 RAMACHANDRA 12024-09-1 tally with Annex-8.2.Paragraphs as per the

PANIGRAHY 19 .\ . . .
petition not properly furnished in declaration.

o D DR aasop- CRECHPTSHONING SERVCORY T0

BLAPL/28438/2024 |PANIGRAHY 19 ) )
D- 2024-09- . . ..
64 CMAPL/40100/2024 ADV. 19 Place it after filing C.copy of dismissal order
. D papeon aasop CRECHITSHONING SERVCONY 10
ABLAPL/28260/2024 BEHERA 19 : :
1. Court Fee Of Rs. 375/. is payable, not paid
2. Authentication fee due on the (a) Copy of
Trial Court Judgement Rs. 5/. paid. Decree Rs.

66  |D-RSA/40201/2024 ]S/IIgSX[;I”IF\I{J MAR %(9)24_09_ 4.50 not paid. (b) Appellate Court Judgement
Rs. 5/. paid. Decree Rs. 4.50 not paid.
3.Respondent Nos 17,18,19 and 20 were not
parties in the lower appellate court

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

67 ABLAPL/28135/2024 SIDHARTHA DAS 19 AG/CG/IT/CT/ETC.NOT FILED.

- ADHIRAT | 2024-09- (6 oo T NOT FILED,

BLAPL/28254/2024 'MOHANTY 19 : :
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BHASKAR .
69 D-CMP/40144/2004 |CHANDRA %(9)24-09- CAourt fees not paid on C .M P as well as on |
PANDA o
o b o ARAvAN  amsas. CRECEIFTSHONTNG SERVCOPY o
CRLMA/28194/2024 |JENA 19 : :
6-RECEIPT SHOWING SERV.COPY TO
71 |D-WP(C)/40365/2024 PD%\;IAT RANJAN %824'09' AG/CG/IT/CT/ETC.NOT FILED.
D- PRABHAS 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
72 BLAPL/28431/2024 CHANDRA 19 AG/CG/IT/CT/ETC.NOT FILED.
PANDA
10-SUBJECT CODE NOT
SUKANTA
2024-09- FURNISHED/INCORRECTLY
73 D-WP(C)/40239/2024 EI)JMAR NAYAK 19 MENTIONED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
74 CONTC/40275/2004 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
D- PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
75 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CONTC/40248/2024 MOHAPATRA 19
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- 502409 |9-PROVISION OF LAW NOT FURNISHED
76 BLAPL/28317/2024 SK. ZAFARULLA 19 ON TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
D- SAMVIT 2024-09-
77 RVWPET/40299/2024 MOHANTY 19 AG/CG/IT/CT/ETC.NOT FILED.
. P s tocinN s ST STONNGSERVCOPYT0
BLAPL/28179/2024 |PATTNAIK 19 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
79 D-WP(C)/40470/2024 BASUDEV SETHI 19 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
80 BLAPL/28261/2024 MAHES DAS 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
31 D- TAPASWINI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27921/2024 |SINHA 19
Page no.19 not available
. coupeer o CRECHPT SHOMING SERVCORY o
BLAPL/28150/2024 'MOHANTY 19 : :
23 D- MANORANJAN  [2024-09- |Place it after filing of C.copy of impugned
RVWPET/40348/2024 MISHRA 19 order
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
24 D- ARUNA KUMAR |2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/28268/2024 MOHAPATRA 19 AG/CG/IT/CT/ETC.NOT FILED.
Relationship not furnished in the affidavit

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

6/19



9/19/24, 5:56 PM

Defective Register

D 2024.09. (6-RECEIPT SHOWING SERV.COPY TO
85 gL APLO8271/2004 MAHES DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
86  |D-WP(C)/40444/2024 SE%II\IIA RANJAN f824'09' AG/CG/IT/CT/ETC.NOT FILED.
£024.09. [0-RECEIPT SHOWING SERV.COPY TO
87 |D-WP(C)/40433/2024 RANJIT SAMAL | AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ARABINDA 2024-09-
88 |D-WP(C)/40489/2024 [ 1p 1o i 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. £024-09. AG/CG/IT/CT/ETC.NOT FILED.
89 | ABLAPL/28250/2024 BHARATJALLL [ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
o SOUMYA RANJAN 2024-09- (X0 o o ierC NOT FILED,
BLAPL/28419/2024 |DAS 19 ‘ :
D. 2024.09. [0-RECEIPT SHOWING SERV.COPY TO
9 | CONTC/40006/2004 ASHOK DAS 19 AG/CG/IT/CT/ETC.NOT FILED.
D. MOHENDRA £024.09. [6-RECEIPT SHOWING SERV.COPY TO
92 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28161/2024 | 0r om0 19
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
03 |D- JUGALA 2024-09- [11-NEAT,LEGIBLE ATTESTED
CRLMP/28156/2024 |KISHORE PANDA |19 ANNEXURES NOT FILED.
PAGE NO. 11 NOT LEGIBLE
w D SANIB KUMAR 20249 S RECEIIT SUOWING SERYCOPY TO
BLAPL/28246/2024 |BHANJADEO 19 : :
6-RECEIPT SHOWING SERV.COPY TO
95 |D-WP(C)/40329/2024 S MEAIAYA 8400 s 606 mcT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAVASH 2024-09-
96 |D-WP(C)/40400/2024 |/ \ SR A JENA |19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN  2024-09. AG/CG/IT/CT/ETC.NOT FILED.
97 |D-WP(C)/40405/2024 | o1y 0 19
Page No.46 as per Annexure -9 the date of
Representation do correction in Index
D. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO
98 B APL282622024 'MAHES DAS 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
99 |D-WP(C)/40351/2024 PRAVAT KUMAR 12024-09- ) ) 1/ T/ETC NOT FILED,
PANDA 19
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
100 |D-WP(C)/39915/2024 | "c 19
Annexure-1 not legible
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D. 5024.09. [6-RECEIPT SHOWING SERV.COPY TO
101 CONTC/40279/2024 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
DEBASIS 2024-09- FURNISHED/INCORRECTLY
102 |D-MATA/40166/2024 |p\ \1GR AHI 19 MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
103 D- MAHES DAS 2024-09- 30-OTHER DEFECT (IF ANY)
BLAPL/28284/2024 19 As per rejection order w/o- late Chandra
Mohan Marandi not tally with cause title and
affidavit sl. no.2.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SATYA RANJAN [2024-09-
104 20-VERNACULAR CERTIFICATE NOT
ABLAPL/28427/2024 MULIA 19 FURNISHED.
1. Court fee of Rs.6/- not paid in the petition.
s > BIBHU PRASAD  2024-09- (6 i T CNOT FILED,
CONTC/40360/2024 |DAS 19 : :
o OrmIAD  nsas. ERECEITT SHOWING SERVCOPY 10
BLAPL/28214/2024 |AKRAM 19 : :
6-RECEIPT SHOWING SERV.COPY TO
07 D- SUDHANSU 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28248/2024 |KUMAR SETHY |19 o .
Translated copy of Hindi version not
mentioned in undertaking.
6-RECEIPT SHOWING SERV.COPY TO
BIKRAM AG/CG/IT/CT/ETC.NOT FILED.
108 [P CHANDRA 2024-09-
ABLAPL/28330/2024 19 Court of J.M.F.C in cause title not tally
GHADEI ! .
synopsis.Serial no-4 nomenclature not
mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
109 | D-WP(C)/40126/2024 ALOK KUMAR —12024-09-1\ & G/IT/CT/ETC.NOT FILED.
PANDA 19
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
110 ABLAPL/28266/2024 ARIJEET MISHRA 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
111 |D-WP(C)/40350/2024 PRAVAT KUMAR 12024-09- = 11/ T/ETC.NOT FILED.
NAYAK 19
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
112 E'L APL/28298/2004 ;i%ggHAN f(9)24'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
T INYANANANDA 2024-09- [0 it T O NOT FILED,
CRLMC/28363/2024 |PANDA 19 : :
114 |D-WP(C)/38157/2024 PRATAP KESHARI [2024-09- [10-SUBJECT CODE NOT
DEO 19 FURNISHED/INCORRECTLY
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MENTIONED
SANTOSH 2024-09- 21-STATUTORY DEPOSIT/AWARDED
115 |D-MACA/40371/2024 KUMAR 19 AMOUNT NOT DEPOSITED.
MOHANTY
PRABHU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
116 |D-WP(C)/40523/2024 PRASANNA 19 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
"o siARAT B 2021 ERECEITT SHOWING SERVCOFY 10
BLAPL/28233/2024 |ROUTRAY 19 : )
6-RECEIPT SHOWING SERV.COPY TO
RAMDAS 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
118 |D-WP(C)/40131/2024 ACHARY 19
1.Paragraphs not properly furnished in the
declaration.2.Page nos. 31 and 35 not filed
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
119 ABLAPL/28264/2024 ARIJEET MISHRA 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
120 |D-WP(C)/40443/2024 I%igﬁg\l KUMAR f824'09' SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.Paragraph serial no.in affidavit declaration is
wrongly furnished and sl.no. 7 is
repeated.2.Petitioners age and address are not
tally with affidavit and v.nama
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
121 CONTC/40277/2004 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN|2024-09-
122 |D-WP(C)/40346/2024 MOHANTY 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
123 ABLAPL/28327/2024 SK. ZAFARULLA 19 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
124 [D-WP(C)/40457/2024 giI;OK KUMAR %824—09— AG/CG/IT/CT/ETC.NOT FILED.
Age of opps. 4 to 7 not furnished
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
125 cRLMC/28198/2024 |USHARANIPATL g
1. Certified copy of annex-1 not filed
6-RECEIPT SHOWING SERV.COPY TO
BISWARANJAN  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
126 | D-WP(C)/40497/2024 MAHARATLA 19

Page no 19 not neat and legible
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30-OTHER DEFECT (IF ANY)
127 D- T.DHIREN 2024-09-

ABLAPL/28499/2024 KUMAR DORA 19 1. Paragraph no. not correctly furnished in the
petition.
6-RECEIPT SHOWING SERV.COPY TO

12 D- SIDHARTH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/28328/2024 |[PRASAD DAS 19 1.A.fee of Rs.70.40 Paisa Not paid on free
copy of Annexure-3
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

120 |D-WP(C)/40225/2024 EQSSHIBHUSAN %824'09' 23-NOMENCLATURE NOT CORRECTLY
FURNISHED .
Correct nomenclature may be TRP(C)
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
130 CONTC/40349/2004 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
1.Synopsis and date chart are not marked as A
BRAJA MOHAN  [2024-09- |and B respectively in index.2.Paragraph serial
131 |D-WP(C)/40442/2024 SARANGI 19 no. in affidavit declaration is wrongly
furnished
6-RECEIPT SHOWING SERV.COPY TO
132 |D-WP(C)/40369/2024 g\?ﬁfNA KUMAR %(9)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 004-09-
133 |D-WP(C)/40244/2024 KUMAR 19 Legible copy of page-21 and 22 to be filed.
TRIPATHY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 D- BHARAT BHUSAN 2024-09-

BLAPL/28231/2024 |ROUTRAY 19 As per order no-3 dated 9.7.2024 the name of
victim and parents shall not be mentioned in
the petition.
6-RECEIPT SHOWING SERV.COPY TO

ANUP KUMAR 2024-09-
135 |D-WP(C)/40334/2024 PATTNAIK 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
136 D- ADV 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

CONTC/40324/2024 ’ 19

1.Period of Delay 195 days
57 D SATYAEET  2024-09- {0 i CTETONOT FILED.

BLAPL/28075/2024 |ROUT 19 : :
6-RECEIPT SHOWING SERV.COPY TO

D- PABITRA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

138 BLAPL/28148/2004 |NAYAK 19 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-09-
139 |D-WP(C)/40138/2024 PARIDA 2 19 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
140 BLAPL/28267/2024 S.S.RAY (2) 19 AG/CG/IT/CT/ETC.NOT FILED.
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141

D-WP(C)/40373/2024

SWAPNA KUMAR
OJHA

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

142

D-WP(C)/40434/2024

BRAJA MOHAN
SARANGI

2024-09-
19

14-NOT PROPERLY INDEXED.

1.Synopsis and date chart are not marked as A
and B respectively in index.2.Paragraph serial
no. in affidavit and I.A. affidavit declaration
are not correctly furnished.

143

D-WP(C)/40426/2024

BRAJA MOHAN
SARANGI

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.Synopsis and date chart are not marked as A
and B respectively in index.2.Annexure no.1
and 2 is wrongly marked as annexure no.2 and
3 in paragraph no.4 of the writ petition.

144

D-WP(C)/40450/2024

SATYAJIT
BEHERA

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

145

D-
CRLREV/27753/2024

DIGAMBAR
SETHI

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Being aggrieved by order not furnished.
2.Certificate in support of good grounds not
filed

146

D-
CONTC/40285/2024

ADV.

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

147

D-WP(C)/40234/2024

KISHORE KUMAR
MISHRA

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

148

D-WP(C)/40423/2024

RANIJIT SAMAL

2024-09-
19

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

149

D-
ABLAPL/28294/2024

PRATYUSHA
NAIDU

2024-09-
19

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Dist. not reflected in the address of petitioner
no.7. 2.S1.nos. of the petitioner not correct in
declaration of affidavit. 3. 3 page no. 12 not
neat

150
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D-CMP/39974/2024

AKHAND

2024-09-
19

3-AUTHENTICATION FEE IS DEFICIENT.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
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1 .Authentication fees not paid on annexure -1
.2 .Page 36,38 ,40 ,42 ,44 /45 and 46 are not
neat copies
st D PRASANTA 2024-09- (16 o T NOT FILED, |
ABLAPL/28275/2024 KUMAR PANDA |19 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
152 ABLAPL/28204/2024 ABINASH NAYAK 19 AG/CG/IT/CT/ETC.NOT FILED.
paragraphs not correct in declaration of
affidavit.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
153 ABLAPL/28257/2024 BISWAIJIT SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
KARUNAKAR 2024-09- |Paragraph no.wrongly indicated in declaration
154 |D-CRLA/26883/2024 NAYAK 19 of affidavit in [.As.
s |D: PRIVARANIAN - 2024-09- {00 o o ETONOT FILED,
ABLAPL/28252/2024 |SINGH 19 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
156 [D-WP(C)/40081/2024 ﬁ%{g‘“ RANJAN f824'09'
1.Age of the deponent in affidavit does not
tally with the cause title
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-
157 |D-WP(C)/40380/2024 NARAYAN RATH |19 AG/CG/IT/CT/ETC.NOT FILED.
158 D- BYOMAKESH 2024-09- PAGE NUMBERS OF I.A BE PAGED
CRLMP/28185/2024 |TRIPATHY 19 CORRECTLY
6-RECEIPT SHOWING SERV.COPY TO
SREEJIT 2024-09-
159 |D-WP(C)/40524/2024 MOHANTY 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09-
160 |D-WP(C)/40074/2024 MALLIK 19 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
161 CONTC/40345/2024 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
162 D- AMBIKA PRASAD [2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/28300/2024 'MISHRA 19 AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
163 D- ADHIRAJ 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/40340/2024 MOHANTY 19
1.C.copy of dismissal order not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- KSHIROD 2024-09-
164 20-VERNACULAR CERTIFICATE NOT
WPCRL/28163/2024 [KUMAR ROUT 19 FURNISHED.
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6-RECEIPT SHOWING SERV.COPY TO
165 |D-WP(C)/40355/2024 PRAVAT KUMAR 12024-09-/ = 11/ T/ETC.NOT FILED.
PANDA 19
6-RECEIPT SHOWING SERV.COPY TO
- PRATYUSHA 502409 [AG/CGNT/CT/ETC.NOT FILED.
BLAPL/28044/2024 INAIDU 19 Age of the petitioner not tally with rejection
order and cause title
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
167 |D-WP(C)/40132/2024 KUMAR 19 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH AG/CG/IT/CT/ETC.NOT FILED.

168 D- KUMAR 2024-09-

ABLAPL/28290/2024 MAHANTY 19 As per index FIR., mentioning in para . 2 of
the petition page no.3 not tally .
6-RECEIPT SHOWING SERV.COPY TO

169 |D-WP(C)/40372/2024 (S.)\J"ﬁiNA KUMAR f824'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

LAXMI NARAYAN |2024-09-

170  |D-WP(C)/40513/2024 RAYATSINGH 19 AG/CG/IT/CT/ETC.NOT FILED.

o e savs . CRECHIL SHONING SERYCOPYTO
BLAPL/28176/2024 |KUMAR SAHOO |19 : :

o P oA RANIN 02109 CRECEIT SHONING SRV COPY IO
BLAPL/28168/2024 |DAS 19 ) ’
ABLAPL/28120/2024 |PATRI 19 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUDHIR KUMAR [2024-09-

174 ID-WP(C)/40173/2024 MALLICK 19 1.Paragraph of writ petition not correctly
numbered.2.Page-12 and 13 under Annexure-1
not properly arranged.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

s A eomios. ILNEALLEGIBLE ATESTED

ABLAPL/28152/2024 |LENKA 19 :
Page 9 and 10 not legible.Page 17 and 18 not
page marked.As per standing order no-3 dated
9.7.2024 the name of victim and address not
be mentioned in the petition.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

176  |D-WP(C)/40218/2024 | ASHOK DAS 19 AG/CG/IT/CT/ETC.NOT FILED.

177 |D- ASISH KUMAR 2024-09- |3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/28138/2024 |RAY 19 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
1. FIR Dated not correctly furnished at page
no.3 para no.3. 2. Page nos 9 to 16 not
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legible.3. Authentication fee Rs.9.35/- to be
paid. 4. Page nos. 2 to 5 not signed by the
Advocate
6-RECEIPT SHOWING SERV.COPY TO
178  |D-WP(C)/40406/2024 (S)‘EfNA KUMAR f824'09' AG/CG/IT/CT/ETC.NOT FILED.
179 D- PRANAB KUMAR [2024-09- |1. Put up for SR after filing of consolidated
CRLREV/28397/2024 SAMANTRAY 19 criminal Revision petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
130 D- SARAT KUMAR  2024-09- [11-NEAT,LEGIBLE ATTESTED
BLAPL/28219/2024 |JENA 19 ANNEXURES NOT FILED.
Page 8 not neat.
D. BIKRAM 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
181 BLAPL/28415/2024 CHANDRA 19 AG/CG/IT/CT/ETC.NOT FILED.
GHADEI
BIJIOY 2024-09- .
182 | D-MACA/40407/2024 DASMOHAPATRA |19 1.Period of Delay 22 days
o P BN PRASAD 2109 CRECET SEOWING SR COPY 0
CONTC/40220/2024 |PRADHAN 19 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
LINGARAIJ 2024-09-

184 ID-WP(C)/40137/2024 SARANGI 19 In petition no of paragraph-1tol5 but in
declaration paragraph not in same and in [.A
also
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- RAMA KRISHNA  2024-09- 20-VERNACULAR CERTIFICATE NOT

185 | CRLMC/28059/2024 [NAIK 19 [FURNISHED.
30-OTHER DEFECT (IF ANY)

1. Page no.16 not legible.
6-RECEIPT SHOWING SERV.COPY TO
136 D- SUSANTA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28080/2024 KUMAR BARAL |19
D.Fee of Rs.10 not paid.
6-RECEIPT SHOWING SERV.COPY TO
187 |D-WP(C)/40353/2024 PRAVATKUMAR 2024-09-1 \ /0 G/IT/CT/ETC.NOT FILED.
NAYAK 19
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

188 |D-WP(C)/40427/2024 RANJIT SAMAL 19 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

189 CONTC/40211/2024 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

ANTARYAMI 2024-09- FURNISHED/INCORRECTLY

190 |D-MACA/40121/2024 DASH 19 MENTIONED
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1.Page no.12 not neat and legible.2.Date
mentioned in Annex-4 does not tally with
191  |D-WP(C)/39944/2024 DEEPALI 2024-09- |, erment of Writ petition and Index.3.As per
MAHAPATRA 19 .
Index Annex-7 not properly page nos. in the
book marked.
SANTOSH 2024-09- (0-RECEIPT SHOWING SERV.COPY TO
192 | D-WP(C)/40333/2024 KUMAR 19 AG/CG/IT/CT/ETC.NOT FILED.
MAHANTY
6-RECEIPT SHOWING SERV.COPY TO
193 |D-WP(C)/40354/2024 PRAVATKUMAR 12024-09- 1, G/cG/IT/CT/ETC.NOT FILED.
NAYAK 19
21-STATUTORY DEPOSIT/AWARDED
194 |D-MACA/40184/2024'SOMANATH ROY 2077 AMOUNT NOT DEPOSITED.
Period of Delay 95 days
o D samvasacin aasop- CRECHITSHOWING SERVCORY 10
CRLMP/28113/2024 MISHRA 19 : :
6-RECEIPT SHOWING SERV.COPY TO
196 D- SHIB SHANKAR 2024-09- /AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28180/2024 MOHANTY 19
1. Certified copy of annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AUROVINDA 2024-09-
197 |D-WP(C)/40181/2024 MOHANTY 19 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- (0-RECEIPT SHOWING SERV.COPY TO
198 | D-WP(C)/40421/2024 RANJIT SAMAL 19 AG/CG/IT/CT/ETC.NOT FILED.
o b ARUNKUNAR 020, CECHPE SHOWING SR COPY 10
BLAPL/28230/2024 |DAS 19 : :
- b SARADA PRASAD 2509, RECEIT SHONING SRV COPY 10
CRLMC/28307/2024 |DASH 19 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
201 D- JAYADEB 2024-09-
CRLMC/28263/2024 |BEHERA 19 1. Name of the lower court not correctly
furnished in prayer of the petition. 2.
Vakalatnama not filed.
6-RECEIPT SHOWING SERV.COPY TO
o |D- DEBENDRA NATH 2024.09. AAG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28064/2024 \MISHRA 19 1. Age and P.O./P.S. of the petitioner in cause
title not tally with affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUSHANTA 2024-09-|9-PROVISION OF LAW NOT FURNISHED
203 |D-LAA/35701/2024 KUMAR JOSHI 19 ON TOP OF CAUSE TITLE.
Certificate of Good Ground not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
204 [A)iaL APLA2SISL/2004 iﬁéﬁi\m v f824'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

205 CONTC/40278/2024 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

206 D- BIJAY KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/28202/2024 | BEHERA 19 As per cause title the name of the Petitioners
name not tally with v.nama .
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

207 |D-WP(C)/40438/2024 RANJIT SAMAL 19 AG/CG/IT/CT/ETC.NOT FILED.

o D o s ERECEITSHONING SERUCOFY 10

BLAPL/28409/2024 |SAHU 19 : ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

209 |D-WP(C)40455/2024 | SATAP KESHARL 240915\ ERNACULAR CERTIFICATE NOT
FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT

ABHISEK 2024-09- NUMBERS/MOBILE PHONE NUMBERS

210 |D-CMP/40215/2024 b r A RIwAL 19 OF ALL THE SIGNING ADVOCATES NOT
INDICATED
1.Subject code not indicated not mentioned in
index .2 .Mobile no .and enrollment no. of two
counsels not furnished . 3 Annexure -3 is not
properly arranged in record . 4 In affidavit
occupation not furnished

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

211 CONTC/40251/2004 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

212 |D-WP(C)/40119/2024 MAHITOSH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

SINHA 19
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

213 CONTC/40300/2024 ADV 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

214  |D-WP(C)/40216/2024 ]S)[f;EAKANTA ?824_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

)15 D- MOHAMMAD 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAFPL/28210/2024 \AKRAM 19 P.S number not tally with cause title, FIR copy
and Rejection order

216 |D-WP(C)/40171/2024 |PABITRA KUMAR [2024-09- 6-RECEIPT SHOWING SERV.COPY TO

NAYAK 19 AG/CG/IT/CT/ETC.NOT FILED.
1.Synopsis and date charts are not
alphabetically paginated.2.The name of the
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counsel in capital letters in vakaltnama not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
217  |D-WP(C)/40517/2024 QA%TI RANJAN %824_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
218 D- SMRUTI RANJAN (2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28078/2024 ROUT 19
Page 7 and 8 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
KRUSHNA 2024-09-
219 |D-WP(C)/40384/2024 CHANDRA DASH |19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-10-SUBJECT CODE NOT
220 ID-WP(C)/37025/2024 19 FURNISHED/INCORRECTLY
MENTIONED
D- IPSIT 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
221 AUROBINDO AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28270/2024 ACHARYA 19
6-RECEIPT SHOWING SERV.COPY TO
279 D- AJAYA KUMAR  [2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28133/2024 |JENA 19
Occupation not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
223 |D-WP(C)/40396/2024 ) WATNAROMAR 8824091y 6,06 1mic/ETC NOT FILED,
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
224 CONTC/40229/2004 ADV. 19 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
225 | D-WP(C)/40425/2024 | RAJIB RATH 19 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
226 | D-WP(C)/40424/2024 RANJIT SAMAL 19 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- |0-RECEIPT SHOWING SERV.COPY TO
227 | D-WP(C)/40383/2024 |SAIBRATA RATH 19 AG/CG/IT/CT/ETC.NOT FILED.
S. SUDHANSU 2024-09-
228 |D-MACA/40310/2024 KUMAR 19 Court Fee payable is incorrectly furnished.
SUBUDHI
6-RECEIPT SHOWING SERV.COPY TO
229 |\ D-WP(C)/40484/2024 KAMAL BEHARI 12024-05- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 19
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.09. AG/CG/IT/CT/ETC.NOT FILED.
230 BLAPL/28337/2024 AMIT BISWAL 19 14-NOT PROPERLY INDEXED.
Pagel2 not available.
31 |2 SATYABRATA  2024-09- (0010 S or e ONGTFILED,
ABLAPL/28144/2024 PANDA 19 ' :
232 |D-MACA/40305/2024 DINESH KUMAR 2024-09- |1.Deficit Court fee of Rs.175/- to be paid. 2.
MOHANTY 19 Court Fee payable on Appeal Amount
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incorrectly furnished. 3. Statutory Deposit not
made.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
733 D- ASUTOSH 2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/28285/2024 TRIPATHY 19 ANNEXURES NOT FILED.
page nos. 9 and 10 not neatly legible.
BIKRAM 6-RECEIPT SHOWING SERV.COPY TO
234 D- CHANDRA 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28332/2024 GHADEI 19
Serial no-4 not proper in the afffidavit.
6-RECEIPT SHOWING SERV.COPY TO
735 D- SATYABRATA 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28145/2024 PANDA 19
Page 10 not partial neat
26 D TDHIREN  202409- 00 i BT NOT FILED, |
BLAPL/28446/2024 |[KUMAR DORA 19 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
237 BLAPL/28295/2004 SOUGAT DASH 19 AG/CG/IT/CT/ETC.NOT FILED.
Offences and quantum of punishment
SAMVIT 2024-09- mentioned in trial court judgement does not
238 ID-CRLA/26497/2024 MOHANTY 19 tally with para nos.1 and 9 of the petition and
para no.1 of I.As.and Synopsis.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-09- 7-VAKALATNAMA NOT PROPERLY
239 |D-CRLA/28323/2024 |SHANKAR 19 STAMPED,EXECUTED,ACCEPTED.
DASPARIDA
Age of executant differs from the age as in
Cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o P ALANSHAKTE 205 JYAKALATNANA NOT PROPERL
BLAPL/28253/2024 |PAUL 19 ’ ’ :
D.C fee,L.A A fee, and advocate clerk fee not
paid in V .nama.
241 |D-MACA/40127/2024 RAMOD KUMAR 24091y periog of Delay 86 days.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-
242 M. BALAJI RAO
BLAPL/28283/2024 19 As per index annexs. are not marked in the
pages.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
243 D- ADHIRAJ 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28255/2024 'MOHANTY 19 30-OTHER DEFECT (IF ANY)
1. Page no.1 filed twice. 2. Deponent not
signed in affidavit.
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24 P RAJIB LOCHAN  2024-09- gg}icc(}%g/Tcs%f/lgTnggTslglli\égopY 10
BLAPL/28175/2024 |PATTNAIK 19 : ’
e AMYARANAN. 212405 SRECET SHOMDGSERVCOPYTO
CRLMP/27981/2024 |SWAIN 19 : )
1.Receipt showing copy on A.G. not filed after
conversion. 2. Provisional of Law be corrected
D. 2024-09- after conversion 3.GOOD GROUND
246 CRLREV/28405/2024 SIDHARTHA DAS 19 CERTIFICATE NOT FURNISHED.
(i))WHEREIN THE WORD CRLMC/482
ARE WRITTEN BE CORRECTED AS
CRLREV
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 19-09-2024 (CASES FILED BEFORE 2024)

Sl

Filing Number
no.

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

1 ||RVWPET/434/2023

RVWPET/434/2023

MANOJ KUMAR
PANDA

OTHERS. DEFICIT
AUTHENTICATION
FEE OF RS 2.25 TO BE
FILED

OTHERS. THE
PETITIONER IS THE
INTERVENOR IN THE
CONNECTED WP(C)
6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.






